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1.1IJ MINISTER 01' STATE IN THE 
MINISTRY OF INDUSTRY (SHRI 
CHARANJIT CHANANA): (a) The 
mini cement plants are reported to be 
in operation in countries like China, 
Italy, Spain, West Gel'many, France 
and YOloslavia. However, this Minis-
try has no inform;ttion in regard to 
profitability of such plants. 

(b) The policy of the Government has 
been to encourage setting up of mini 
cement plants in the country. Approvals 
have been given for establishment of 
mini cement plants for a total capacity 
of 4.45 million tonnes. 

(c) and (d) Information is being 
eollected and will be laid on thE' Table 
of the House. 

yaeaacies reserved for serviee cfticers 
ia D.G.I. 

'1509. SHRI M. KANDASWAMY: Will 
the Minister of DEFENCE be pleased 
to state: 

(a) how many vacancies of Direc .. 
ton, Controllers and Senior Inspec-
tors are reserved for serVIce officers iU 
D.G.I. Organisation; 

(b) out of these, bow many of them 
are held by permanently seconded om .. 
eers and how many by tenure omcera; 
and 

(c) the reasons Why tenure offieers 
from Army are denied equal number 
of posts? 

THE MINISTER OF STATE IN THE 
MiNISTRY OF DEFENCE (SHRl 
SBIVBAJ V. PATIL): (a) No vacan-
des of Jjirector, Controller and SeDlor 
Inspector In the DGl Organisation are 
speCifically reaerved for service offtcers. 
These postl can be held eitber by ser-
vice offteer. or civilian oatcerL 

(b) ~ requil&te JDformatiOD i •• 1 

UDder:-

---~ ..... ----------
Post Held .by Held I»-

Permanendy Servite 
~  oflicen 01) 
service tenure 
ofticen balil. 

----,------
Director 6 

Controller 12 

Senior Inspector 7 

----------------
(c) All the Service officers are ap-

pointed in the DGI Organisation initi .. 
ally on tenure basis in the rank of 
Major and in .exceptional cases in the 
rank of Lt. Col. In order to provide-
continuity ot experience and to induct 
fresh officers in the DGI Organisation 
Government have decided that 6 pel"' 
cent of the service officers should be 
permanently seconded and 40 per cent 
should be on tenure oasis. Only per-
manently seconded Service officers are 
eligible for promotioo to higher ranliS 
of Lt. Col. and above in the 001 orga-
nisation. 

Deleaee }lerlOlLIIIel from Souih Dot 
gettlDC promotioll for lack of bowled,l!" 

01 BiDdl 

7510. SHRI C. CHINNASWAMY: 
Will the Minister 01 DEFENCE be 
pleased to state: 

(a) whether it is a fact tbat Defence 
personnel frOJ;D South are not getting 
their promotion due to their lack 1)1 
knowledge in Hindi; 

(b) whether it is also a fact that 
only due to the lack of Imowled,e 1D 
Hindi, their promotion hal been Itopped 
although they lot required qualiftca-
tion etc; and 

(c) if so, the detaill thereof? 

THE MINISTER OF STA'U IN THE 
MINISTRY OF (DEFENCE (sail, 
SHIVRAI V. PATIL): (a) to ~ Ina 
tile c.e of Comiidl.ioDed otftcers lD 
tbe Army. tJae.1'faV)f aad tile Air Perce 
there is DO ~ ir t that one should 
mow HiJidl "tot beIQ ~  tor ~ 




